JI TEM NO 24 REG STRAR COURT. 2 SECTI ON X'V

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR SUNI L THOVAS

Petition(s) for Special Leave to Appeal (G vil) No(s).870-871/2010

MAHALA RAM (D) THR. LRS. Petitioner(s)
VERSUS
ua & ORS. Respondent ( s)

(Wth appln(s) for c/delay in filing SLP, exenption fromfiling c/c
of the inmpugned Judgnent,c/delay in refiling SLP

Date: 16/03/2012 These Petitions were called on for hearing
t oday.

For Petitioner(s) M . Y. Lokesh, adv.
M. R Sathish, Adv.

For Respondent (s) M . Manj eet Kirpal, adv.
Ms Anil Katiyar, Adv.

Dr. Kumar Jwal a, adv
M. Gaurav Sharma , Adv

UPON hearing counsel the Court made the follow ng
ORDER

Service is conplete. Respondent Nos.4-6 have filed
counter affidavit. Ld.counsel who has filed vakal at nama
purported on behal f of respondent No.3, seeks two weeks
time as a last chance for clarifying.

List the matter on 30.04.2012.

(Suni |l Thonas)
Regi strar
SB



